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a hati thettfch 4fce «*Eabl9 «eel is 
i t*eted variety. It toaB fceen bro
ht to the notice ofthe overnent 
thatcertain dishonest handlin aents 
of ceent ixed Bswfcapt  silt 
dst with ceent to ake soe ex
tra oney.  In this way the back
ward trials and others of Assa and 
Northwest enerally have been co
pelled to sffer. It is co plained that 
the Railways do not re ove the res 
strictions i posed aainst  bookin 
waons with essential  co odities 
.into Assa and the traders have been 
forced to hire trcks to carry ost 
of the oods at doble the railway 
freiht.  Hie capacity of the trcks 
to carry all that is offered is less 
than half the capacity of the Rail
ways.  In view of all these and the 
inherent lack of interest in the affairs 
and co nity hardships of  this 
sensitive area, the poor,  backward, 
Incldin the tribals people are sf
ferin intolerable  distress.   The 
breacratic set p which rles the 
contry pay little heed to the hard
ships of the people.

I draw the attention of the overn
ent thro h the hon. rie (inis
ter to save Assa and the North 
Eastern reion as a whole by askin 
the inistries of ood and Aricl
tre, etrole  and Cheicals,  In
dstries and Railways to rsh wheat, 
salt,  s ar, kerosene  ceent  and 
steel i ediately to save the systes 
created for distribtion at these co
odities to the people withot any 
frther delay.

(vi) Rbcbnt atction of lots by 
RL*E DEVBb WKT A* XV*
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E. SEAKER: o ahtld fead 
the stateent.
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......

R, S EAKER:, Bfo adav, fcindly 
read yor stateent. Rle 377 fifwk 
des that yo have erely to read ot 
the stateent.  Nothin ore.
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R. SEAKER: 1 have asked yo 
to read ot the stateent. o are 
not readin fro the stateent.

wft wt* t i w*   H« 
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R. SEAKER: I a not ttewin 
yo.  Either yo read fba ta»thet 
or do not read at all.
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R. SEAKER; Tnder the rle*, 
yo liave only to d ok the state
ent.
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R. SEAKER; lease read rn 
state ent.
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R. SEAKER: I a now askin 
the Reportera to stop recordin. o 
are not stickin to the rle. nder the 
rle, yo have only to read ot the 
stateent.  Nothin ore.

(Interrptions)

R. SEAKER; lease do not re
cord.  o are repeatedly defyin 
e.  o have iven e a written 
stateent and I have allowed that. 
Either yo follow that written state*
flent or yo do not follow that........

(Interrptions)

•• fpN w rtli (iwilf) » 
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R. SEAKER: o will hive to 
follow the rles laid down In this 
reard.

THE RI E INISTER   (SHRl 
ORARl DESAI): Otherwise  he 
will have 10 sit down.  This Is not 
the way, Better be disciplined.

•Not recorded.

R. H ER: We  Sac  h  
down the rle and wt follow that, 

(Inter ptioitt)

R. SEAKER: I find yo sa 
incorriible. I do not Ihifek  I can 
allow yo*... (Interrptions)  o 
st read the stateent and confine 
yorself to the rles.

tit n« i  1 wr tit 
*» «rv 

SHRI K. O AL (Karr):  This
is a serios atter, Sir.  It cannot 
he confined only to Rle 77. eople 
In hih power......

R. SEAKER: That Is a different 
atter.  At present we are nder 
Rle 377.

tit n ewe : ww tit,  IN 
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nv  W to iw  tit  itiAfin 

 it  ...
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R. SEAKER: No, yo cannot. 
nless yo ive e a copy of it, yo 
cannot read it.

tit to a  : til  til «s 
ewtit     tiifkv  tw  t 
tit 

R. SEAKER:  I call the next
eber*.

Shri yotir oy Bos.

(vii) Dkath Sxntxncs awakwd to 
Shri . A. Bhtoo, ri * xnxstss 

or akistan

SHRI OTIR O BOS  (Di» 
ond Harbor):  I seek yor con
sent to raise the followin atter to
day which is occpyin e inds of 
any peopl not oxtfy in tills contry, 
bt all over the world.


